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Securities and Exchange
Board of India
RECOVERY & REFUND DIVISION

SOUTHERN REGIONAL OFFICE
TEL: 044-28880222. recoverysto(@sebi.gov.in

Corrigendum to the Notice of Demand, Attachment Orders and Remittance Order in Recovéry
Certificate No. 4389 of 2021 issued against Farmax India Limited

1. Whereas a Recovery Certificate No. 4389 of 2021 dated December 17, 2021 had been drawn up by the
Recovery Officer against Farmax India Limited in the above proceedings. Accordingly, a Notice of
Demand dated 17/12/2021 was issued. Further, Attachment Otders in A.P.Nos. 8183 & 8184 dated
20/04/2022 and Remittance Otder dated 27/04/2022 wete also issued by the Recovery Officet.

2. It is brought to the notice of the Recovery Division that the Hon’ble Securities Appellate Tribunal
(SAT), vide its Order dated 21/03/2022 had reduced the penalty imposed on Farmax India Limited
from Rs.12,00,00,000/- to Rs.5,00,00,000/-.

3. Accordingly, the penalty amount shall be read as Rs.5,00,00,000/- (Rupees Five Crore Only) instead of
Rs.12,00,00,000 (Rupees Twelve Crore Only) in the aforesaid Notice of Demand, Attachment Orders
and Remittance Order issued in respect of Farmax India Limited.

4. Further, the dues as on date recoverable from the said entity/defaulter is given below, which is subject

to any credit received pursuant to the Remittance Order:

Description of Dues Amount (Rs.)

Penalty imposed by the Adjudicating Officer vide Otder no. 5,00,00,000

EAD-9/VKV/GSS/2020-21/9503 dated 29/10/2020 in respect

of Farmax India Limited read with Hon’ble SAT’s Order dated -

21/03/2022 in reducing the penalty amount

Interest from October 2020 to July 2022 @ 1% p.m. 1,10,00,000

Recovery Cost 1,000

Further Interest On Actual Date of Payment

Total Rs.6,10,01,000/ -
‘ + Further Interest till Actual

date of Payment

Given under my hand and seal at Chennai on this the 12" day of July 2022.
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Farmax India Ltd. (PAN; AADCB1 6()0R) Recovery Officer & Deputy General Manager
Sutvey No 658, Bowrampet Village, %m?ﬁ? afefa AR fafmy ate, 9w
Qutubullapur Mandal, (Sub-Urban G Hyderabad) Securities and Exchange Board of India , Chennai

Ranga Reddy, Hyderabad-500043
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